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Education Officers in Railways

419. P»ndit D. N. Tlwary: Will 
the Minister of Railways be pleased 
to state: ‘

(a) whether it is a fact that some posts 
of Education Officers have been crcaied and 
sanctioned by the Railway Board;

(b) if so, what will be the precise duty 
and emoluments of these officers] and

(c) the necessity of creating these 
new posts ?

The Deputy Minister of Railmrays 
and Transport (Shri Alagesan): (a)
Yes.

(b) These officers will draw pay in the 
scale of R9* 600— i>i50. The duties of the 
Education Officers would be to generally 
supervise the arrangements in the Railway 
8̂ •hools, to ensure tlic propjr fun nioning 
of the schools in accordance with the policies 
of State Governments and to advise the 
General Managers on matters concerning 
schooling facilities for Railwaymcn’s 
children.

' (c) At present the mangcment of Rail­
way Educational Schools is vested in local 
officers at places where the Schools are situ­
ated as*an honorarycharpcinadditionto their 
regular railway duties. The direction ofthe 
schools has been rendered difficult in view 
ofthe various changes that are continuously 
being introduced in the educational systems 
of the various State Governments and the 
advances that arc being made in enlarging the 
facilities for education upto the Secondary 
Schools. It was felt that an internal agency 
or machinery, with a properly equipped 
Educational Organisation at the Headquar­
ters of the Railway Administrations which is 
fully conversant with the developments in 
the field of education, was desirable for 
directing the running of the Railway schools 
on proper lines.
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N.E.S. and Commiinity Pro|acU

421. Shri K. C. Sodhia: Will the 
Mifuster of Community Devalopmant be
pleased to state what were the original 
recommendations of the Gnnmunity 
Project Administration in regard to the 
method to be adopt-?d by State Govern­
ments to assess the results achieved so for of 
all activitifs undertaken in National Exten­
sion and Conununity Projects?

The Minister of Commnaity De­
velopment (Shri S. K. Oey): These are
contaircd in Chapters VI and VII of the 
Draft Manual on Administrative Intelli­
gence issued by the Community Projeas 
Administration, copies ot which are 
available in the Lok Stfbha library*




